HIGH COURT OF DELHI AT NEW DELHI

Internal Complaints Committee in terms of Section 4 of Sexual
Harassment of Women at Workplace (Prevention, Prohibition and
Redressal) Act, 2013 read with Guidelines 3(a) & 3(b) of the Sexual
Harassment of Women at the Delhi High Court (Prevention,
Prohibition and Redressal) Guidelines, 2025, Gender Sensitization
and to deal with the matters of Sexual Harassment of Transgender
Person at Delhi High Court

S.No. Email-id
Presiding Officer

1. Hon’ble Ms. Justice Prathiba M. Singh office@pmsingh.in
Members

2. Hon’ble Mr. Justice Amit Bansal pstohmjbansal@gmail.in

3. Hon’ble Ms. Justice Chandrasekharan Sudha raj.508 @dhc.nic.in

4, Hon’ble Ms. Justice Neena Bansal Krishna bhattanil1987@gmail.com

5. Hon’ble Ms. Justice Mini Pushkarna hariompsdhc@gmail.com

6. Ms. Aparna Bhat, Senior Advocate aparna.bhat@gmail.com

7. Ms. Deepti Chhabra, Joint Registrar jr-membericc@dhc.nic.in

Nodal Officer

Ms.Vandana Kairon

(Registrar)

Contact No. 011-23385428 Ext: 4247
Mobile No. +91 9717394823
Email-id: icc-posh@dhc.nic.in
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